NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

T. C.P No.17/(MAH)/2016
CA No.

CORAM: Present: SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 06.12.2016

NAME OF THE PARTIES: M/s. Captain Vasant Shah

V/s.
M/s. Seven Islands Shipping Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 59, 213, 241, 242 of the Companies Act,
2013.

S. No. NAME DESIGNATION SIGNATURE
@ Mo Nawesh Thocke, wah W
N Bhawoy GO0 1104 Runhika.

fajacthyaksha. + Hiss. Anbassar

10U OA ’/6 Feororue fauw
Fractres foe Kupasrin:
Nod ), gig*’

B Me Mgl Tackes with :
:f?b DCF&Q\:\- g,ﬁl:fg g Fusia AsweCedes w
,4—;“1 Resppdeil Mo\ -
@ Mo Kook Taﬂmﬁ@? 0w ’
Ms. Kanos Clovada [/5 [ \

e e

A),ujpmdw/ Na

6 foy- R LobiA. :(.. Fek fBriT(DMEA }EZZ

My Tt Swiwn

5) Bt (1o0ay Mehiha —-Ady 4 E&PN‘,} Conty... on pg.2
FM%'B’S-\ Ko dbrmta, — Selic sy

Wb Factusis s ar £ in



20 CP No.17(MAH)/2016

Order
CP No.17/59, 213, 241-242/NCLT/MB/MAH/2016

At request of the parties, list this matter for Final hearing on 19.1.2017
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B.S.V.PRAKASH KUMAR
Member (Judicial)

sd/-
V. NALLASENAPATHY
Member (Technical)
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